
RAJASTHAN HIGH COURT, JODHPUR

ORDER
No.Esrt.(R.rs)/ 61/2019 Date: O3.O8.2O19

Fol ow nq ludicial officers are hereby appointed/posted as Presidtng Oificers of the vacant

Courts shown aga nst their names in addition to their own duties till further orders :-

s
No

Name of the officers with present post
whom is to be given additional
appointment of vacant court in
addition to his own duties.
SARVA SHRI/MS./DR. :

Name of Vacant Court(s)

1 2
BHARATPUR 

'UDGESHIP
I I'4INAKSHI IYEENA

SR.C].CUI.4.AC]I!4, WEIR (BHARAIPUR)
C] & ][4, BHUSHAWAR (BHARATPUR)

JAIPUR METROPOLITAN JUDGESHIP

2 HIMANSHU GARG
ACJ & IvlM NO.5, ]AIPUR T4ETROPOLITAN,
JAIPUR

AC] & I'4IY(Ea5t), ]AIPUR IYETROPOLITAN,
JAIPUR

KOTA JUDGESHIP
KRISHAN I\4URARI ]]NDAL
ADDL, SR.CJ.CUM.AC]IV NO,1, KOTA

SR.CI-Cum CllY, KOTA

NOTE ;-
1. The officers shall d spose off m n mum 4oold add tional work as

per circuLar of standard oi work.
2. Ms. f4inaksh Meena who has been appo nled as P.O. of out ying

Court in addrrion to her own duties shail ho d Court at Bhusawar
al .east 'or th ee da)s n al'e nalrve weel.

3, The cases in which accused are in custodv or there dre directon
of hiqher Court ror time bound disposal of cas€ shall be deci.led
on priority basis,

BY ORDER,

REGISTRAR GENERAL

Date : 03.O8.2O 19

Copy forwarded to the fo lowing for information and necessary action:
1. The Regastrar-Cum-Principa Secretary to Hon'ble the Chief lustice, Ralasthan Hi9h Court,

lodhpur/ Bench, Jaipur.
2. The Secretary to the Law Minister, Government of Rajasthan, laipur.
3. P.S. to All hon'ble ludges at lodhpur.
4. The Principal Secretary to the Government, Law Department-Cum-Legal Remembrance,

Rajasthan, laipur.
5. The Secretary to the Government of Rajasthan, Department of General Adminlstration (Gr.2),

laipLr'.
6. The Secretary, Lokayukta, Sachivalaya, .lalpLrr'
/, The Accountant General, Rajasthan, ldipu(.
8. The Registrar General /Reglstrar(Vi9.)/(Admn.)/(Rules)/(Class.)/(Exam.)/OSD(F&l)/(Judicial)

Rajasthan High,Court, Jodhpur and Reglstrar hq At Delhi.
9. Th; Registrar(Admn.), Rajasthan High Court Bench, Jaipur with lhe request to distrbute the

copies of this order to all the Hon'ble ludqes sitting at laipur through P.S., lvlember Secretary,
Ralasthan State Legal services Authority and all the ludicial officers posted in the Registry at
Jaipur Bench, Jaipur.

1O.All Deputy Registrars, Rajasthan High Couri, -lodhpur/ Bench, laipur'
r Lconcei-nei Di;trict & Sessions ludqes with the request to serve/circulate the copy of this order

to the concerned collrts/Posts/officersfireasury Olficers as per direction issued vide thls office
lctter No 17022 dated 08.10.2015

12.The Director, Rajasthan State Judicial Academy, Jodhpur'
13.A.O.1., Classification Section (Webs te), Ralasthan High court, lodhpLlr/Bench, lajpur'

*d,Mu.n *o,

No.Estt.b2(v) 1,/ w A I zOLg / 7 234

Personal File/
Conf -/Accounts/General/
sub.court/statistics/computer Cell/R-ls L€ave/

lr.Acft./Burlding Cell


